
 313  Papers  laid

 चाहता  था  लेकिन  आपने  सुनने  नहीं  दी  ।  आपने

 उनको  भी  कहने  नहीं  दिया  ।

 श्री  हन्नान  मोहल्ला  (उलूबेरिया)  :  हमारी

 बात  हल्ला  करेंगे  तब  सुनेंगे  ?

 अध्यक्ष  महोदय  :  करिये  ।  और  करिये  ।

 SHRI  HARIKESH  BAHADUR  (Gorakh-

 pur):  Sir,  it  has  become  very  difficult  to

 understand  the  attitude  of  the  Government

 towards  farmers.  Sugarcane  growers  are

 agitating  and  they  have  been  arrested  in

 Gorakhpur....

 MR.  SPEAKER  :  ।  have  done  the  utmost.

 (Interruptions)

 MR.  SPEAKER  :  Not  allowed.

 (Interruptions)**

 अध्यक्ष  महोदय  :  फिर  वही  लेकर  बेठ  गये  |

 श्री  खरीदा  कुमार  गंगवार  (पीलीभीत ,)
 :  गन्ने

 की  कीमत  तीन  साल  हो  गए  हैं  किसान  को  नहीं

 मिली  है।  उसको  गन्ने  का  मुल्य  दिलाइये  ।
 जो

 उसकी  बकाया  राशि  है,  उसका  उसको  सूद  नहीं

 दिया  जा  रहा  है  ।  आप  भी  कुछ  नहीं  करवाएंगे  तो

 हम  क्या  करेंगे  |  सरकार  से  कहिये  ओर  किसान

 का  पैसा  दिलवाइये  |

 (व्यवधान ।

 अध्यक्ष  महोदया  :  आपके  लिए  कितना  किया,

 उसके  वास्ते  भी  धन्यवाद  नहीं  देत ेहैं  ।  भाप  तो

 जानते ही  हैं  ।

 थ्री  हरीश  HAT  गंगवार  :  गन्ने  की  कीमत  न

 दिलाए  जाने  के  विरोध  में  हम  बात  'आउट  करते

 हैं  ।

 [Ar  this  stage  Shri  Harish  Kumar  Gangwar

 and  some  other  hon.  Members  left  the

 House.|
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 COMMITTEE  ON  ABSENCE  OF

 MEMBERS  FROM  THE  SITTINGS

 OF  THE  HOUSE

 Minutes

 SHRIMATI  MADHURI  SINGH

 (Purnea)  ।  beg  to  lay  on  the  Table

 Minutes  (Hindi  and  English  versions)  of  the

 sitting  of  the  Committee  on  Absence  of

 Members  from  the  sittings  of  the  House  held

 on  the  1&th  August,  1983.

 COMMITTEE  ON  WELFARE  OF

 SCHEDULED  CASTES  AND

 SCHEDULED  TRIBES

 Statement  showing  final  replies  of  Govern-

 ment  to  recommendations

 SHRI  A.C.  DAS  (Jajpur):  ।  beg  to

 lay  on  the  Table  Statement  (Hindi  and

 English  versions)  showing  final  replies  of

 Government  to  the  recommendations  conta-

 ined  in  ChapterI  and  further  information
 supplied  by  Government  in  respect  of

 recommendations  included  in  Chapter  II

 of  the  Twenty-seventh  Action  Taken  Report
 of  the  Committee  on  the  Welfare  of  Sche-
 duled  Castes  and  Scheduled  Tribes  on  the

 Ministry  of  Defence,  Deparment  of  Defence

 Production-Reservations  for  and  employ-
 ment  of  Scheduled  Castes  and  Scheduled

 Tribes  in  Ordnance  Factory  Board  and  in
 Ordnance  Factories.

 MESSAGES  FROM  RAJYA  SABHA

 SECRETARY:  Sir,  1  have  to  report
 the  following  Messages  received  from  the

 Secretary-General  of  Rajya  Sabha  :

 (  “Iam  directed  to  inform  the  Lok
 Sabha  that  the  Rajya  Sabha,  at  its

 sitting  held  on  Monday,  the  22nd

 August,  1983,  adopted  the  following
 motion  in  regard  to  the  presentation
 of  the  Report  of  the  Joint  Committee
 of  the  Houses  on  the  Indian  Veterinary
 Council  Bill,  1981  :

 ।  ।  -
 **Not  recorded.


